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CP NO.9/ND/2014

Sh. Santosh Kumar Mishra, Advocate for the petitioner. The case 1s for
verification of the settlement arrived at between the parties although today the
presence of second party’s representative Mr. Gagan Walia was expected but he

reportedly could not be able to appear due to some unavoidable circumstances.

Keeping in view of such circumstances, matter be listed on 11" September,

2017 for verification and attestation of the settlement
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Dated:29.08.2017 Sri H.P. Chaturvedi, Member (Judicial)

Tvped by:
Kavya Prakash





